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which is not shareable with the Stalc
Governments. However, to compensate
the State Governments severa] new
schemes have been introduced. The
States’ share of net small savings was
also increased from 66.66 per cent t§
75 per cent with effect from 1-4-1987.
In the case of Maharashtra loans are
being sanctioned ageingt withdrawals
from Post Office Time Deposits by
the Non-Exempted Employecs  Pro-
vident Fund. As a result of thesS
steps the share of all State Govern-
ments including Maharashtry has
shown a progressive increase.
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Deportation of Shrj Win Chadhy

@*317. SHRI A. G. KULKARNI:
SHRI VISHWARAO
RAMRAC PATIL:

Will the Minister of FINANCE be
pleased to state:

(a) whether Government’s attention
has heen drawn to the mnews-item
which appeared in the Times of India,
Bombay, dated 28th June, 1990 wunder
the Cpaption; ‘Talks on to deposit
Chadha”; if so when Shri Win Chadha
visited India last and how he was
permitted to go abroad when various
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